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Embezzlement in the    Sports Authority of 

India 

1412.   SHRI DIGVIJAY SINGH: 

SHRI     SATYA      PRAKASH 

MALAVIYA: 

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether Governmen'ts attention has 
been drawn to the news item which appeared 
in ths 'Indian Express', dated the 12th 
January, 1993 regarding embezzlement of 
funds by certain officials of the Sports Autho-
rity of India in organising the Bhar-tiyam '89; 
and 

(b) if so, the details thereof and the action 
taken by Government against the officials 
involved in the fraud? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOMENT (DEPARTMENT OF 
YOUTH AFFAIRS AND SPORTS) WITH 
ADDITIONAL CHARGE OF THE 
MINISTER OF STATE IN THE MINISTRY 
OF PARLIAMENTARY AFFAIRS (SHRI 
MUKUL WASNIK):  (a) Yes, Sir. 

(b) Based on certain allegations, Central 
Vigilance Commission has examined the 
matter in consultation with the Chief 
Technical Examiner (CTE) Organisation and 
had found certain irregularities. Appropriate 
action is being taken on their advice. 

Sustenance of Ltteracy Percentage* 

1414.        SHRMATI    CHANDRUCA 
ABHINANDAN    JAIN: Will the Minister  of   
HUMAN   RESOURCE   DE-
VELOPMEMNT be pleased to state: 

(a)  whether     Government's attention has 
been drawn to the fact that the  total literacy 
achieved in Kerala and in some districts 
inj>ther States 

 

 


